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b e in g  m ad e to  co n d u ct  fresh  g e o lo g ica l 
su rveys to  fin d  out be tter  sou rces o f  
iron  ore?

S h ri K . D . M a U v iy a : W e  h a v e  a
com p reh en s ive  p rog ra m m e o f  ca rry in g  
on  in vestigation  o f  iron  ore  in a lm ost 
a ll parts o f  th e  cou n try .

S h ri Joa ch im  A iv a : M ay  I k n o w
w h a t steps th e  G ov ern m en t is tak in g  
to  c lassify  th e  v ariou s typ es o f  iron  
o r e  an d  to  com p a re  those typ es w ith  
th e  b est in  the w orld , ju st in  the m an ­
n e r  that th e  m anganese o re  in  m y  
con stitu en cy  o f  N orth  K an ara  is 
k n ow n  as the best in  the w o r ld ?

S h ri K . D . M a la v ly a : C lassification
o f  iron  o r e  o f  d iffe ren t v arieties  a v a il­
a b le  in  ou r cou n try  has b een  an d  is 
b e in g  d on e  v e r y  scientifica lly .

S h ri S . V . R am asw a m y : In  v ie w  o f  
the' in creasin g  dem and  fo r  iro n  o re  
fro m  abroad , m ay  I k n ow  w h eth er  
that section  o f  the  G eo log ica l S u rv ey  
w h ich  deals w ith  iron  o re  has been  
stren gth ened  o f  late?

Shri K . D . M a lav ly a : Y es. T he
tech n ica l strength  and equ ipm en t that 
a re  requ ired  fo r  ex p a n d in g  ou r in v es­
tigation s h ave been  look ed  a fte r  ca re ­
fu lly .

Scholarsh ip s fo r  S ch ed u led  Castes 
an d  o th er  B a ck w a rd  Classes

*42. D r. S a tyaw ad i: W ill the M in ­
ister o f  E ducation  be  p leased  to  lay  
on the T a b le  a statem ent sh ow in g :

(a )  the n u m b er o f  students b e lo n g ­
in g  to the S ch ed u led  Castes and  other 
B a ck w a rd  Classes selected  fo r  study  
a b roa d  S ta te -w ise  in 1956-57; and

( b )  the nu m ber o f  students o f  these 
classes w h o  h a v e  been  selected  un der 
th e  P u b lic  S ch oo l M erit Scholarsh ip  
S ch em e in 1956-57?

T h e D eputy  M in ister o f  E ducation  
(D r . K . L . S h r im a li): (a )  and  (b ) .
A  statem ent is la id  on T a b le  o f  the 
L o k  Sabha. [S e c  A p p en d ix  I, a n n ex - 
u re  N o. 7.]
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Shri T h im m a la h : M a y  I k n o w  the
to ta l n u m b er  o f  students sen t ab roa d  
up till now , an d  h o w  m any o f  them  
h a v e  been  p rov id ed  w ith  su itab le  jo b s  
a fter  com p le tin g  their studies ab roa d?

D r. K . Li. S h rim ali: T h e  to ta l
n u m b er  fo r  1956-57 is g iv en  in  the 
statem ent. I f  the hon . M em b er w an ts 
to  k n ow  the tota l n u m b er  fo r  the p re ­
v iou s  y ears  h e  w ill h a v e  to  g iv e  m e  
notice . A s v g a r d s  em ploym en t, tJhis 
is b ey on d  the scop e  o f  the schem e. 
M ost o f  the students w h o  retu rn  a fter  
studies ab roa d  d o  get su itab le  e m p lo y ­
m ent, bu t to say ex a c tly  w h a t the 
nature o f  em p loy m en t is  and  h o w  
m an y p eop le  h a v e  been  em p loy ed  the 
hon . M em b er w ill h a v e  to  g iv e  m e 
n otice . In an y  case this is a d ifferen t 
question .

Shri D . C . Sharxna: M ay  I k n o w  i f  
th ere  is an y  re laxation  o f  age lim it 
and qu alifications w h en  students b e ­
lon g in g  to  these classes are se lected ?

D r. K . L . S h rim ali: I  w ill  p la ce
the ru les on  th e  T a b le  o f  the H ou se  
but, n orm a lly  the se lection  is  m ad e  b y  
the P u b lic  S erv ice  C om m ission .

Shri B . S. M u rth y : M a y  I k n o w
w h eth er  an y  o f  the  students a fte r  
fo re ig n  sch olarsh ips an d  a lso  fo r e ig n  
fo re ig n  scholarsh ips and  a lso  fo r e ig n  
em p loy m en t?
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D r. K . L  ShrfaosU: T h e  h on . U em - 
4>er la n o w  g ettin g  b e y o n d  th e  sco p e  o f  
th e  qu estion ; h e  w il l  h a v e  to  g iv e  m e 
n otice .

S h ri G ad llln gan a  G o w d : M a y  I
k n o w  w h eth er  it  is  a fa c t  that th ere  
w as en orm ou s d e la y  in  the grant o f  
sch o la rsh ip s  d in in g  the cu rren t y ea r  
w h ic h  resu lted  in  th e  ex p u lsion  o f  
som e  o f  the  students fro m  hoste ls  and, 
i f  so, m a y  I k n o w  w h a t m easures th e  
G ov e rn m e n t  a re  tak in g  to  see  that the 
sch ola rsh ips  are g ran ted  in  tim e?

D r. K . L . S h rlm ali: T his qu estion
relates o n ly  to  tw o  scholarsh ips , one 
w ith  reg a rd  to  fo re ig n  scholarsh ip  
a n d  th e  oth er w ith  reg a rd  to  p u b lic  
sch o o l scholarsh ip . I  am  a fra id  the 
h on . M em b er  is re fe rr in g  to  variou s 
o th e r  scholarsh ips to  w h ich  th is qu es­
tion  d oes  n ot  relate.

S h ri T h im m a la h : A lth o u g h  the
am ou n t fo r  the a w a rd  o f  scholarsh ips 
is  b e in g  ra ised  e v e ry  y ea r  th e  n u m b er  
o f  fo re ig n  scholarsh ips is  n o t  ra ised  in  
p rop ortion  to  the am oun t san ction ed  
b y  the G overn m en t. M ay  I k n o w  
■why it is so?

D r. K . L . S h rlm ali: In the op in ion
o f  the G ov ern m en t the n u m b er  o f  
sch ola rsh ips  that a re  b e in g  g iv en  is 
su fficient. I f  m ore  fu n d s a re  a v a il­
a b le  this qu estion  m ay  b e  con sid ered .
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S h ri K am ath : W hat, S ir, is the
n u m b er  and, i f  these figures are  n o t  
ava ilab le , w h at, S ir, is the p rop ortion , 
a p p rox im a te ly  i f  n o t  a ccu rate ly , o f  
d isp la ced  p erson s fr o m  E ast P akistan 
w h o  h a v e  been  settled  in  the A n d a ­
m ans, in  W est B en g a l and  in  th e  rest 
o f  th e  Indian U n ion  sep arate ly? T h e  
figures m ay  b e  g iv en  sep arately  f o r  
these three.

Sh ri D atar: S o  fa r  as th e  fa m ilies
fr o m  East P akistan  are  con cern ed ,
1,282 fa m ilies  h a v e  been  settled  o n  the 
A nd am an  Islands. S o  fa r  as others 
are  con cern ed , 114 fa m ilies  from  the 
fo r m e r  T ra v a n core -C och in  S tate (n o w  
K era la  S ta te ) and  n in e  fa m ilies  from  
oth er  States h a v e  been  settled .

S h ri B . S . M n rth y : M a y  I k n ow
w h eth er  the M in ister is in  a p osition  
to  state th e  results o f  the a eria l sur­
v e y  m ad e  in  A n d h ra  an d  O rissa fo r  
settlin g  the d isp la ced  persons fro m  
E ast Pakistan, in  som e o f  the region s 
o f  these States?




